WEELKY STATEMNT FOR DESPATCH OF ORDER

EXCISE APPEAL BRANCH

CESTAT, NEW DELHI-110066

FROM 28.05.2018 To 0£,06.2018
0 OR¢

S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/VI
CE
PRESIDENT/ME
MBERS B
FINAL ORDER
MISC ORDER
1.LO.ORDER )
Nill
Asstt. Registrar
Excise Branch-DB
Pt

Kind Attention: Now all judicial orders are being suomotu disclosed on C ISTAT
website as soon as after signature of the Hon’ble Benches on the same day for the facility
of the public at large. Thus all the public including parties and RTI application movers
may upload these orders from there for their use.




WEELKY STATEMNT FOR DESPATCH OF ORDER

EXCISE APPEAL BRANCH

CESTAT, NEW DELHI-110066

FROM 04.06.2018 To 08.06.2018

S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/VI
CE
PRESIDENT/ME
MBERS
FINAL ORDER
1-3. | E/51165 & 51252- FO/51934-51936/2018 | 28/05/2018 06/06/2018
51253/2017
4. E/51024/2017 FO/51937/2018 28/05/2018 06/06/2018
5-6. | E/50598/2017 & FO/51938-51939/2018 | 28/05/2018 06/06/2018
E/51492/2017
7-8. | E/51628-51629/2017 FO/51942-51943/2018 | 28/05/2018 06/06/2018
9-10. | E/COD/50342- FO/51944-51945/2018 | 28/05/2018 06/06/2018
50343/2018 IN M0/50305-50306/2018
E/50835-50836/2018
11-12. | E/50675/2018 & FO/51951-51952/2018 | 28/05/2018 06/06/2018
E/50692/2018
1315, | E/M/50392-50394/2018 | FO/51953-51955/2018 | 28/05/2018 06/06/2018
IN E/50232-50234/2018
6. E/50865/2018 FO/51956/2018 28/05/2018 06/06/2018
17. E/50287/2017 FO/51958/2018 28/05/2018 06/06/2018
18-20. | E/COD/50242- FO/51966-51968/2018 | 28/05/2018 06/06/2018
50244/2018 IN
E/50511-50513/2018
21-30. | E/51175,51475,51477, | FO/51970-51979/2018 | 28/05/2018 06/06/2018
51478,51479,51480,
51481,51495,51496,
51476/2017
3146, | £/55986-55989/2013 & | FO/51982-51997/2018 | 28/05/2018 06/06/2018
E/2608-2609/2011 &
E/1138/2012,
E/2053/2012,
E/3185/2012,
E/55237/2013,
E/57750-57753/2013 &
E/51034-51035/2017
47. E/52596/2014 FO/51999/2018 28/05/2018 06/06/2018
48. E/50619/2017 FO/52000/2018 28/05/2018 06/06/2018
49. E/58168/2013 FO/52004/2018 28/05/2018 06/06/2018
50. E/52459/2015 FO/52006/2018 28/05/2018 06/06/2018
51. E/2369/2011 FO/54866/2016 30/05/2018 08/06/2018
52. E/50780/2018 FO/52014/2018 30/05/2018 08/06/2018
53. E/50187/2018 FO/52015/2018 30/05/2018 08/06/2018
54. E/50360/2018 FO/52046/2018 31/05/2018 08/06/2018
55. E/50203/2017 FO/52047/2018 30/05/2018 08/06/2018
56. E/50928/2018 FO/52048/2018 31/05/2018 08/06/2018




A\

L

, _,,3076/2018 | 30/05/2018 08/06/2018
M B '
£750241,50243- FO/52077-52079/2018 | 31/05/2018 08/06/2018
// 50244/2018
o+ 69-71. | E/51079-51081/2018 FO/52081-52083/2018 | 31/05/2018 08/06/2018
72. E/50679/2018 FO/52123/2018 04/06/2018 08/06/2018
MISC ORDER
1. E/ROM/50254/2018 IN | M0/50304/2018 28/05/2018 06/06/2018
, E/57191/2013
2-4. | E/ROM/50233- MO0/50307-50309/2018 | 28/05/2018 06/06/2018
50235/2018 IN
E/252,253,& 275/2011
5-6. | E/ROM/50362 & MO/50311-50312/2018 | 28/05/2018 06/06/2018
50363/2018 IN E/50166
& 51678/2016
7. E/ROM/50398/2018 IN | MO/50313/2018 28/05/2018 06/06/2018
E/51260/2017
8. E/ROM/50379/2018 IN | MO/50314/2018 28/05/2018 06/06/2018
E/52822/2016
9. E/ROM/50442/2018 IN | MO/50315/2018 28/05/2018 06/06/2018
E/51830/2017
10-11. | E/ROA/50225 & MO/50331-50332/2018 | 04/06/2018 08/06/2018

50224/2018 IN E/54432
& 54739/2014

Ass:\kgistrar

Excise Branch-DB

i

Z

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon’ble Benches on the same day for the facility
of the public at large. Thus all the public including parties and RTI application movers
may upload these orders from there for their use.




